
Water Cemmission pedgr_ tuac. 
tions siJaiJar to thole of Chief vigi-
lance Officer in the Ministry and 
also acts as a Special Assistant to 
the Chairman, Central Water Com-
mission in all-matters pertaining to 
vigilance in the Commission and pro-
vides a link between the Commission 
and the Ministry and the Central Vi-
gilance Commission. Besides, dealing 
with the individual Cases, the Chief 
Vigilance Officer in the Ministry and 
Vigilance Officer in the Central Water 
Commission are also responsible for 
such items of work as regular and 
surprise inspections of sensitive spots, 

tWie_ aaI .......... fill ,...... 
dures which appeal' to afford scope 
for corruption or misconduct, punish-
ment 8f corruption and other mal· 
practiees etc., 

(b) and (c). A statement showing 
subject-wise complaints received dur. 
ing last two years and the position 
regarding their disposal is enclosed. 

(d) No, Sir. The vigilance Section 
of the Central Water Commission is 
functioning properly. 

(e) Does not arise. 

Statem~nt showing subject-wise complaints received during last two years with their positicm 0 f 
disposal. 

Broad 
Subjt'ct 

No. of Filed Finally Under Pending 
complaints dispmed of actiun 

...__.... .. to- • __..,_.. .. -4-.'__"'- .. -+._ ._.- -_ ... --._._. ............. ............__ .. -..._._- .-.. - .. - .. -.-..,_, .. - ... - .-------

Misuse of power . 

Disciplinary cases. 

Misconduct and doubtful integrity 

Criminal cases 

6 

7 

21 

6 

nil 

nil 

nil 

... 2 nil 

2 4 nil 

7 14 nil 

2 4 nil 
........... --.... ...._. ..... -,---- . -. -. -.-.-.. -........ _--_--- .. -.-._.-...._._+- __ ..,_,. • . . .. -._.---

Grand Total: 

J)ust; emitted bY Orlsaa cement Ltd. 
.. health hazard 

2815. SHIll NITYANAND MlSRA: 
Will the Minister of WORKS AND 
1I0USING be pleased to state: 

(a) wlleiher it i5 a tact that the 
excessive dust emitted from the Orissa 
Cement Ltd. has polluted the atJ!\()S-
phere in Rajgangpur area in Dinda-
garh di&trict of Orissa to such an eX-
tent that it constitutes a serious health 
hazard resulting in high incidE:nce of 
Tuberculosis in the area; 

(b) whether it is a tact that pro-
ductivity of the soil of the surround-
ing area has been adversely aitected 

40 15 24 

N a result af thick coat of cement 
duat settUD,g on Lhe surface; 

(e) wMtAer it Js a1Io a fact tAM 
managen.ilDt is not taking any prev_ .. 
tive safetJ" measures in this reprd 
impite t"4. repeated instructiou .... 
GOve!'DlDeDt; and 

(d) it so, the detaila thereof and. the 
action Government propose to take? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) to (d). 
The Jnformation is being col*ted 
and will be laid on the Table of the 
Sabha. 




